NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 23.09.2022 (FRIDAY)
COURT-1V

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

10:30 AM

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial) and Hon’ble Dr. Alok Srivastava,

Member (Technical)
For Admission (After Notice)
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Nityank Infrapower & Multiventures Wadia Ghandy Kritika Nagpal-R1
(Ins) No. 127-128 | Pvt. Ltd. Yashvardhan
0f 2020 & L.A. Vs. Bhavya Bhatia
No. 322,323 & Rakesh Rathi & Ors.
410 0f 2020 &
3072 & 3073 of
2022
2. Comp. App. (AT) | Harsha Dighe Devul Dighe Rushabh Shah-R2
(Ins) No. 1073 of | Member of Committee of Creditors of
2021 Premshree Devcon Pvt. Ltd. & Anr.
Vs.
Premshree Devcon Pvt. Ltd. & Ors.
With
3. Comp. App. (AT) | Harsha Dighe Devul Dighe Rushabh Shah-R2

(Ins) No. 1074 of
2021

Member of Committee of Creditors of
Premshree Devcon Pvt. Ltd. & Anr.
Vs.

Premshree Devcon Pvt. Ltd. & Ors.

Rajendra Chourasia
Faguni Jain-R5

For Hearing

(Ins) No. 46 of
2020 & [.A. No.
3133, 3259 of
2022

Vs.
Champa Impex Pvt. Ltd.

4. Comp. App (AT) | Shrem Residency Pvt. Ltd. Ayushmaan Bhutani | Vishesh Issar
(Ins) No. 1336 of | Vs. Ravi Sehgal
2019 & ILA. No. Shraman Estates Pvt. Ltd.
3147 of 2022
(PH)

5. Comp. App. (AT) | Directorate of Revenue Intelligence. Ajit Sharma Pratiksha Sharma-
(Ins) No. 796 of Vs. R1 & R2
2019 & 1.A. No. Shree Ganesh Jewellery House & Ors. Ruchir Mishra-
970 & 971 of Interveners
2020

6. Comp. App. (AT) | Symbol Vinimay Pvt. Ltd. Shruti Agarwal Chayan Gupta




7. Comp. App. (AT) | Asset Reconstruction Company (India) | Abhirup Das Gupta | Anindita Saha
(Ins) No. 991 of Ltd.
2020 & I.A. No. Vs.
2706 0f 2020 Uniworth Textiles Ltd.
8. Comp. App. (AT) | Shailaja Vaibhav Patil & Anr. Gaurav Nair CMA Harshad
(Ins) No. 1122 of | Vs. Deshpande
2020 Harshad Deshpande & Ors. Rohit Rathi-R1
Rahul Totala-COC
With Harsh L. Behany-R5
9. Comp. App. (AT) | Citi Co- Operative Credit and Capital Anne Methew CMA Harshad
(Ins) No. 1123 of | Ltd. Deshpande
2020 Vs. Rohit Rathi-R1
Harshad Deshpande & Ors. Rahul Totala-COC
Harsh L. Behany-R5
With
10. | Comp. App. (AT) | P.L. Adke Varun Singh Rohit Rath-R1
(Ins) No. 11 of Vs. Rahul Totala-R2
2021 & 1.A. No. Harshad Deshpande & Ors. Kritya Sinha-R3
27 of 2021 Pranati Bhatnagar-
R5 & R6
11. | Comp. App. (AT) | Anish Niranjan Nanavaty Misha Zain A. Khan
(Ins) No. 27 of Resolution Professional Sumit Batra
2021 Reliance Communications Infrastructure Kumar Anurag Singh
Limited Kauser Husain-R1
Vs. Kauser Husain-R2
Patrimoine Expo Private Limited & Ors. Ankit Lohia-R3
12. | Comp. App. (AT) | Deepak Thukral Pooja Mahajan Shekhar Raj Sharma
(Ins) No. 31 of Resolution Professional of Lakshmi Dhruv Dewan
2021 Precision Screws Ltd. Chandni Ghatak
Vs. Divya Sharma-R1 &
Rajesh Kumar Jain & Anr. R2
13. | Comp. App. (AT) | The Janata Cooperative Bank Ltd. Rajesh Raina Anoop Kr. Awasthi-
(Ins) No. 1093 of | Vs. R1
2021 Suresh Kumar Jain & Anr.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar
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